s

mm in North Central Railway, Madaraha Railway Station, Tehsil-
Bara, District Allahabad.

llllllllllll

(By Advocate: Sri Pramod Kumar Srivastava)
Versus.

;13 Union of India through its General Manager, North Central

Railway, G.M Office, District Allahabad.
2. Divisional Rail Manager (Karmik), North Central Railway,

Jhansi, Uttar Pradesh.

3 Station Master, North Central Railway, Madaraha Railway

Station, Tehsil Bara, District Allahabad.
.......... Respondents

(By Advocate Nil)
ORDER

Heard Sri P.K. Srivastava, learned counsel for the applicant on

this O.A., also perused the contents of application and papers annexed
therewith.

2. The applicant has come with a case that he was inducted as
Khalasi on monthly rate basis in Gote Gaon, Jabalpur under
respondent’s establishment as back as in the year 1983 and his
services were subsequently reqularized in 2001. He says that mspéte of
application given by him to the Authority concerned, his services prior
to the regularization are not being counted for the purposes of seniority
and for the purposes of other benefits, He says that his application
dated 12.12.2006, copy of which is Annexure 1, is still lying with the
General Manager, Uttar Madhya Railway, Allahabad.
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